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(ii))  To ensure that textbooks encourage classroom pedagogy which enables both
teachers and children to explore and use other resources of learning;

(ivy To ensure that all textbooks reflect sensitivity to gender, caste and class
parity and the needs in all subjects of children with disability;

(v) To ensure that environmental education, peace, health issues and work
related attitudes and values are infused in all subjects;

(viy To ensure that textbooks are free of errors and distortions; and
(vii) To review the schedule of textbook publication.
The NMC is still continuing and performing the role assigned to it.

(by to (d) Education i1s in the Concurrent List of the Constitution of India.
It is for the States' School Education Boards to finalise their own Curricula and
Syllabi. However, some of the School Education Boards have adopted the NCERT
text books.

Passenger train from Gujarat to Shirdi

*206. SHRI BHARATSINH PRABHATSINH PARMAR: Will the Minister of
RAILWAYS be pleased to state:

(a) by when Railways are going to start passenger train from Gujarat to Shirdi,
as there is a sharp rise in pilgrim tourist traffic to Shirdi from Gujarat;

(by  whether Railways have conducted or are going to conduct any survey in
this regard; and

(¢) if so, the specific details thereof?

THE MINISTER OF RAILWAYS (SHRI MUKUL ROY): (a) Trains are not
introduced State-wise, but on pattern of traffic demand, operational feasibility and
availability of resources. However, introduction of trains from stations like Gandhidham/
Okha/Dwarka/Rajkot/Bhavnagar/ Ahmedabad/Vadodara/Surat  etc. to Sainagar Shirdi
station is not feasible at present due to operational and resource constraints including
non-availability of maintenance facilities at Sainagar Shirdi for primary maintenance
of the train and line capacity constraints on Ahmedabad-Vadodara-Surat-Jalgaon-
Nandgaon-Manmad sections.

(by No, Sir.
(¢) Does not arise.
Sale of sub-standard Urea

*297. SHRI RANBIR SINGH PARIJAPATT: Will the Minister of CHEMICALS
AND FERTILIZERS be pleased to state:



